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Mr P.K.&rora, counsel for the raspondents. Hearing both the
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Date of Order ¢

Hon'ble fir o M, S Mukherjees Administrative Member .

Heard Mr.Samir Ghosh, counsel for the applicant and
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: Hon'ble Mr.Justice AiK.Chetterjees Vice-Chairman.

counsel e c0n81der the application fit for edjudication, The

appllcatlon is admltted Respondents to file reply ulthln one

mont h, Let the matter be listed beFere the Slngle B ench on
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2 Let a plain copy of thle order be handed over to both

the counsel For necessary actxon.
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